The Citizenship (Amendment) Bill, 2025(Amendment of Section 2, etc.)-
Introduced

DR. KALANIDHI VEERASWAMY (CHENNAI NORTH): Sir, I beg to move for leave to
introduce a Bill further to amend the Citizenship Act, 1955.

AT 31eT8T: U Ig &

foh smTRRenar srfafaw, 1955 &1 ik Hxmtes A aret fadgen sl R:wfia & i srgafa yem
& ST |

UXTd Wiehd ga |

DR. KALANIDHI VEERASWAMY: Sir, I introduce the Bill.



